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| None for the applicant.
Mr.R.K. Shetty, Counsel for the
Regpondent Nog.l to 5,

Nobody is present on b ehalf of
Respondent Nos.6 to 22,

Mr.sShetty states that the
: Respondent Nos.1l to 5 are admitting
’ - the claim of the applicant and
, considering this aspect place this

: matter before the Tribunal for or rs
: T on 8.10.1992,

Registrar.,
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